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Respected sir,
We are a Consumer Organisation working in the State of Jharkhand.
The counter comments on the said regulation against TSP comments is as follows.
Regarding -TSP said no requirement  for changes in STV exclusively  voice and sms pack.
 As a consumer organisation we have interacted with a large number of rural
telecom consumers. We observe  that rural old consumers do not require internet
data. They are willing to use the phone only to call .Therefore they require various
options of voice and sms packs and they should be at a low rate.

Thanks and Regards
Sahdeo Mahto, 
Secretary
Prerna Rural Development Society
Hazaribagh, Jharkhand.
Cont. 8709039431


